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THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V. K.

R. V. Rao): Was Dr. Rachakrishnan a
bad Vice-Charncellor?
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COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

Firry-THIRD REPORT

SHRI BHALJIBHAI PARMAR:
(Dohad): 1 Leg to move:

“That this House do agree with
the Fifty-third Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 26th August, 1969."

MR. CHAIRMAN: The question is:

“That this Houge do agree with
the Fifty-third Report of the Com-
mittee on Private Members' Bills
and Resolutions presepted to the
House on the 26th August, 1969."

The motion was adopted.

15 hrs.

RESOLUTION RE: NATIONALISA-
TION OF FOREIGN T1RADE( GENE-
RAL INSURANCE ETC.—Contd.
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